States where 40 percent population is living below the
poverty line;

(b) whether Bihar is also covered under the scheme;
and

(c) it so, the details thereof alongwith the names of
the schemes proposed to be started in this regard?

THE MINISTER OF STATE OF THE MINISTRY OF
PLANNING AND PROGRAMME IMPLEMENTATION AND
MINISTER OF STATE OF THE MINISTRY OF SCIENCE
AND TECHNOLOGY (SHRI YOGINDER K. ALAGH) : (a)
to (c). The Development of a State is primarily the
responsibility of the concerned State Government.
However, the Central Government supplements the
efforts of the State Government via various Centrally
Sponsored Schemes. for alleviation of rural poverty, the
Integrated Rural Development Programme (IRDP), the
Jawahar Rozgar Yojana (JRY) and the Employment
Assurance Scheme (EAS) are the major Centrally
Schemes. The Nehru Rozgar Yojana (NRY) is the major
urban poverty alleviation programme. There are area
development programmes like the Drought Prone Area
Programme (DPAP), Desert Development Programme
(DDP), Hill Area Development Programme (HADP) and
Integrated Tribal Development Programme (ITDP)
specifically for the development of drought-prone areas,
desert areas, hill areas and tribal areas. In addition the
Government proposes to strengthen the Minimum Needs
Programme (MNP) which exphasises necessary
allocation to important social development components
which affect the quality of life of the people. Seven
basic Minimum Services have been identified for
coverage in a time-bound manner. For this, an additional
Rs. 2216 crore has been provided in the Budget as
Special Central Plan assistance to States for these Basic
Minimum Services. This outlay will be in addition to the
earmarked outlays in the plans of the State Governments
for these programmes.

[English]
Urban Basic Services for the Poor

*465. SHRI MANIKRAO HODLYA GAVIT : Will the
PRIME MINISTER be pleased to state :

(a) whether the Government have launched an
Urban Basic Services for the poor to improve the quality
of life of the Urban Poor;

(b) whether it has been launched with the help of
the State Government and UNICEF;

(c) it so, the main features thereof; and

(d) the number of areas proposed to be covered
during the period 1996-97, particularly in the State of
Maharashtra?

THE MINISTER OF STATE IN THE MINISTRY
OF URBAN AFFAIRS AND EMPLOYMENT AND
MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (DR. U.
VENKATESWARLU) : (a) Yes, Sir.

(b) The expenditure on this Centrally Sponsored
Scheme of Urban Basic Services for the Poor (UBSP)
is being shared on a 60:40 basis between the Central
and the State Governments. UNICEF assistance is
available under the Programme for the selected five
key result areas which are vital to sustain the
implementation of the Programme. namely, Capacity
Building to Management, Training Capacity
Development, Advocacy and Communication, Assistance
to NGOs and Inter-Sectional Collaboration.

(c) The specitic features of the Programmes are (i)
Effective achievement of social sector goals: (ii)
Community  Organisation, mobilisation and
empowerment; and (iii)) Convergence through
sustainable support systems.

(d) The Urban Basic Services for the Poor, a
continuing Scheme, covers 301 towns in the country,
including 35 towns in Maharashtra.

[Translation]
Urban Water Supply Scheme

*466. SHRI LAKSHMAN SINGH : Will the PRIME
MINISTER be pleased to state :

(a) whether the Government propose to continue
the accelerated urban water supply scheme introduced
in 1993-94;

(b) if so, the number of States and number of cities
where the said scheme is to be introduced on the priority
basis; and

(c) the details of the States and cities where the
said scheme was introduced?

THE MINISTER OF STATE IN THE MINISTRY OF
URBAN AFFAIRS AND EMPLOYMENT AND MINISTER
OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (DR. U. VENKATESWARLU) : (a) Yes, Sir.

(b) This programme, applicable to towns having
population less than 20,000 as per 1991 Census, is for
the entire country. In all, 2151 towns«are eligible for
Central assistance under the programme. The
information about number of eligible towns in each State
is provided in Statement-!.

(c) So far, 209 schemes have been approved by
the Central Government at an estimated cost of Rs.
164.65 crores. Details about the number of towns
sanctioned under the programme in each State alongwith
estimated cost is shown in Statement-Il.
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STATEMENT - |

State-wise number of towns/urban Aggiomerarfons
with Population upto 20.000

S.No. Name of State

Total Number of Towns

1. Andhra Pradesh 56

2. Arunachal Pradesh 10

3. Assam 59

4. Bihar 87

5. Goa 22

6. Guijarat 127

7. Haryana 52

8. Himachal Pradesh 50

9. Jammu and Kashmir 47

10. Karnataka 134
11.  Kerala 40
12. Madhya Pradesh 312
13. Maharashtra 132
14.  Manipur 28
15. Meghalaya 4
16. Mizoram 19
17.  Nagaland 5
18. Orissa 76
19. Punjab 67
20. Rajasthan 110
21.  Sikkim 7
22.  Tamil Nadu 122
23.  Tripura 13
24. Uttar Pradesh 486
25.  West Bengal 73
26. A and N lIslands 0
27. Chandigarh 0
28. Dadra and Nagar Haveli 1
29. Daman and Diu 0
30. Delhi 6
31. Lakshadweep 4
32. Pondicherry 4
Total 2151

STATEMENT - I

Centrally Sponsored Accelerated Urban Water

Supply Programme (AUWSP)

S.No. Name of State

No. of  Total Estimated
DP Rs. Cost
Approved (Rs. in lacs)
1 2 3 4
1. Arunachal Pradesh - -
2. Assam 1 135.31

Written Answers 6

1 2 3 4
3. Bihar 3 233.14
4. Goa 2 51.13
5.  Gujarat 8 508.09
6. Haryana’ 6 778.70
7. Himachal Pradesh 4 326.10
8. Jammu and Kashmir 2 155.10
9. Karnataka 8 475.70
10. Kerala 2 370.82
11.  Madhya Pradesh 51 3604.70
12.  Maharashtra 7 362.89
13.  Manipur 5 186.39
14. Meghalaya 1 195.63
15.  Mizoram 1 46.48
16. Nagaland - -
17. Orissa 3 204.53
18. Punjab 3 319.89
19. Rajasthan 18 1607.38
20.  Sikkim - -
21.  Tamil Nadu 12 448.55
22. Tripura - -
23. Uttar Pradesh 69 5858.67
24. West Bengal 3 325.88

Total 209 16465.08
[English]

Adulteration of Petrol

‘467. SHRI MOHAN RAWALE :
SHRI CHHITUBHAI GAMIT :

Will the PRIME MINISTER be pleased to state :

(a) whether any petrol pumps have been raided in
various parts of the country during the months of June,
July and August, 1996 on the complaints of adulteration
of petrol and overcharging on the prices of diesel;

(b) if so, the details thereof:

(c) the action taken against the owners of such
petrol pumps; and

(d) the steps taken by the Government to see that
there is no shortage of petroleum products in petrol
pumps?

THE MINISTER OF STATE IN THE MINISTRY OF

PETROLEUM AND NATURAL GAS (SHRI T.R. BAALU):
(a) Yes, Sir.

(b) and (c). 200 retail outlets were raided in various
parts of the country by State Government Authorities
during June, July and August, 1996.



